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Central Administrative Tribunal
Principal Bench.DsIhi

o.H, No.

Nsu aalhi, this the 24th of Banu-ry, 1995.

HQN'BLE 5HR-I 3.P. SHARrW, M£RB£R (3)

HON'BLE 3HRI S.R.AQIGE^ (CMBER (A)

D.j.Chillar
Assistant Registrar,
Income-tax Ap allata Tribunal,
11th Floor, Lok Nayak Bhawan,
Mhan Tlarket,
Ney Oalhi.-llO 003.

(Shri K,B»3,Raj3n, Advocate)

Ver 3us

Union of India through

1, The Secretary,
Ministry of Law, Dust ice 4 Co. Mffairs,
Shastr'i Bhcjuan,
New Qalhi - 110 001 .

2, The Chairman,
Union Public Service Commission,
Slholour Hqus3, Shahjahan Road,
NewiOalhi- 110 Oil.

3.

4 ,

The President,
lncome-t;-ix Appellaca Tribunal,
Old Central Govt, Offices Building,
4th Floor, 101, Maharshi Karve Road,
Bombay- 400 020.

Shri G.P.Bajpai,
Ex-Ragis trar,
Income-tax Appallste Tribunal,
RZ- 203, Mahssh Villa,
Gillbart Hill, Oholakia Nagar,
Sehind Andheri Recre tion Club,
Andhgri (i>sst),
Bombay - 400 058,

h

licsnt,

:

Contd.., 2-«.»

••



' •

•• W"

-2-

5, Shri S.Prasad, /
Deputy Ragistrar, ^ ^
Income-tax Appsllata Tribunal,
Nsu Income Tax Building,
Wo. 121, Nungambakkam High Road, ftespondents
^1adr£^s — 600 034,

(By none),

3UDuLine^lORiy.l,_

HOWBLi. SHRl O.P. 5JHh RMA

The applicant hae a gtisuanca of his non-appaincmar.t

and salocticn to the post of Deputy Registrar in the Inooiiie
Tax Appellsta Tribunal.

2, The casa uas earlier listed before another Bencn
and on 3Qth November, 1994, it was observed that the O.n.

is pre-matura. The matter came again on 16.1 .1995 and
thereafter this case was listed before this Bench.

3, Ub heard Shri K.B.S.Rajan counsel for the applicant

at some length. Shri K.B.S.Rajan ujants to uithdray this
Original Hpplicat ion uith liberty to make the rapresant. tion

to the respondents or the competent authority uith regard
to the grievanca raised in this Application and tharaafrsr
if the necessity arises, he rasarues his right to assail the

final order by filing the fresh Application on the saw ccuae

of action. The Application is, thersfore, disposed of

accordingly.
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